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(vi) There should be proper planning and 
programming at the initial stage. 

(d) The finding and suggestions of the 
Report of case studies of selected colonies 
have been forwarded to State Governments 
for consideration and ncc:essary action. 

Exemption of certain Films from 
Entertaimneat Tax 

·109. DR. RAM SUBHAG SINGH: 
Will the Minister of INFORMATION AND 
BROADCASTING AND COMMUNICA-
TIONS be pleased to state: 

(a) whether it is a fact that Central 
Government have given any understanding 
or instr uctions to the State Governments 
and Union Territories Administration for 
exempting certain films from entertainment 
tax, if the fit ms contain attemept on Dalional 
unity communal amity or family planning; 
and 

(b) if so, which of the States allll 
Union Territory Administrations have givea 
exemption from entertainment tax and to 
how many films? 

THE MINISTER OF STATE IN THa 
MINISTRY OF INFORMATION AND 
BROADCASTING; AND IN THE DE-
PARTMENT OF COMMUNICATIONS 
(SHRI I. K. GUJRAL): (a) Central 
Government, from time to time, recommend, 
on merit, suitable films on subject of Nation-
al Integration to the State Governments and 
the Union Territories, for Iran! of exemp-
tion from entertainment tax. 

(b) The information is heiDI collected from 
various State Governments/U nion Terri tories 
and will be laid on lhe Table of the Houae 
in due course. 

Scbe_ for Development of A Fillai ... 
Harllour at Mattaneberry. CocbIII 

*110. SHRI C. JANARDHANAN 
SHRI P. C. ADICHAN: 

Will the Minister of FOOD AND 
AGRICULTURE be plaaaed 10 alale : 

have submitted a scheme for developing a 
fishing harbour at Mattancherry, Cochin; 

(b) if so, the main details thereof; 

(c) the estimated cost of the scheme; 
and 

(d) whether the Central Government 
have approved the scheme ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPEROTION (SHRI ANNASAHIB 
SHINDE) : (a) and (b). A Project report 
prepared by the Cochin Port Trust was 
received in the Ministry in January, 1970. 
The Project envisages provision of a wharf 
wall, jetty, slipway, workshop and auction 
hall to moet the requirements of about sixty 
medium and large fishing vessels, together 
with loading and unloading, maintenance 
and other related shore facilities. 

(c) The Project is estimated to COlt 
about Rs. 300 Iakhs. 

(d) The Project report is under exami-
nation. Clarification of certain points has 
been obtained from the State Government. 
Technical aspects of the designs and esti-
mates are being examined in consultation 
with the Ministry of Transport and Shipping. 
Discussions have also been held recently 
with the authorities of Cochin Port Trust 
and the Stllte Government. The question 
of sanctioning the Project will be considered 
in consultation with the Ministry of Finance 
as soon as the examination of details of the 
Project is completed. 

PolIcy aollowed In .... rd to Coatract 
Stair of AIR 

·111. SHRI PREM CHAND VERMA: 
Will the Minister of INFORMATION AND 
BROADCASTlNG AND COMMUNICA-
TIONS be plcasr.d \0 state : 

(a) the total strenath of Contract Staff 
in all the Stations of AU India Radio, includ-
ina the Artistes and other cate&Ories who 
work on ca sua I and lemporary basis; 

(b) the number of each c:atcaory of 
coatrac:t staff who have been workina conti-
nuously for the last ten years are still tempo-
rary and work on contract basil; 




